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Repatriation of assets of Repatriater from
Burma

1418, SHRI SEZHIYAN : Will the
Minister of EXTERNAL AFFATRS be
pleased to state that the progress made to
repatriate the assets left by the repariates
from Burma in that country ?

THE DEPUTY MINISTER IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRI SURENDRA PAL SINGH) : The
matter is under consideration on a govern-
ment-to-government basis, It was discussed
during the Prime Minister’s recent visit to
Rangoon. The Burmese Government have
promised to look into the matter sympathe-
tically and expeditiously.

Shifting of Mountaineering Units

1419. SHRI S. K. TAPURIAH ; Will
the Minister of DEFENCE be pl
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(d) whether the quantum fs likely to
increase and If so, in what respects ?

THE DEPUTY MINISTER IN THE
MINISTRY OF FOREIGN TRADE AND
SUPPLY (SHRI CHOWDHARY RAM
SEWAK) 1 (a) No, Sir.

(b) Private partles in  India are
allowed to trade freely with Israel and no
restrictions are placed by Government in
this regard,

(c) The quantum of trade between the
two countries during the last 3 years is
given below :

state 3

(a) whether there is a plan to shift
some mountaineering units to Gurgaon
(Haryana) in the near future; and

(b) if so, when and expenditure invol-
ved ?

THE MINISTER OF DEFENCE (SHRI
SWARAN SINGH) : (a) and (b). The
Ministry of Defence deal with Mountaineer-
ing Institutes at Darjeeling and Uttar Kashi.
There is no plan to shift either of them.

Trade agreement with Israel

1420. SHRI M. L. SONDHI :
SHRI SHRI CHAND GOYAL :

Will the Minister of FOREIGN TRADE
AND SUPPLY be pleased to state :

(a) whether India and Israel have signed
any trade agreement;

(b) whether Government have taken any
steps for promoting trade between India and
Israel;

(c) the quantum of trade between the
two countries during the last three ycars;
and

(Rs. lakhs)
Year Imports Exports to
from Israel
Israel
d o 156567 20 7
1967-68 7 11
1968-69 15 29

(d) It will depend on the efforts of par-
ties engaged in the trade with Israel.
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Regional Research Laboratory at Jorhat

1422, SHRI K. M. MADHUKAR :
Will the Minister of FOREIGN TRADE
AND SUPPLY be pleased to state :

(a) whether the Regional Research
Laboratory at Jorhat has developed Com-
mercial processes for the extraction of
caffeine from tea waste and Coffee; and

(b) if so, whether Government propose
to set up a plant to produce caffeine from
tea-waste and Coffee by using the new pro-
cess developed by the Jorhat Laboratory ?

THE DEPUTY MINISTER IN THE
MINISTRY OF FOREIGN TRADE AND
SUPPLY (SHRI CHOWDHARY RAM
SEWAK) : (a) Yes, Sir.

(b) No, Sir. The process developed by
the Regional Laboratory, Jorhat has, how-
ever, been released to two firms viz. (i)
M/s. Assam Pharma, Gauhati and (ii) Shri
Sucha Singh Siliguri. Neither of the said
firms has started commercial ~ production
as yet,

nd:

in Tea y

1423, SHRI MAHANT DIGVIJAI
NATH :

SHRI RAGHUVIR SINGH
SHASTRI :

SHRI N. R. LASKAR :

Will the Minister of FOREIGN TRADE
AND SUPPLY be pleased to state :

(a) whether it is a fact that there has
been a steep fall in the employmeant in the
tea industry in the country;

(b) if so, whether it is also a fact that
this fall is due to the rationalisation mea-
sures adopted by the tea plantation;

(c) whether Government have appointed
a Commission to find out the causes of the
fall in employment; and





